
                      

THE THIRD SCHEDULE 

(See section 3) 

AMENDMENT 

Year Act No. Short Title Amendment 

1 2 3 4 

2012 12 The Factoring 
Regulation Act, 2011 

In section 31A, in sub-section 
(3), for the words "that Central 
Government", the words "that 
Government" shall be 
substituted 

 

______ 

 


